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Title: Introduction of the Cigarettes and other Tobacco Products ( Prohibition of Advertisement and Regulation of Trade and
Commerce, Production, Supply and Distribution) Amendment Bill, 2012 (Amendment Of Section 3, Etc.).

SHRI BAIJAYANT PANDA (KENDRAPARA): I beg to move for leave to introduce a Bill further to amend the Cigarettes and
other Tobacco Products (Prohibition of Advertisement and Regulation of Trade and Commerce, Production, Supply and
Distribution) Act, 2003.
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SHRI BAIJAYANT PANDA : I introduce the Bill.



